184 Written Answers to [RATYA SABHA] Unstarred Questions

Discretionary powers of the Secretary

3575. SHRI RAM KUMAR KASHYAP : Will the Minister of HOUSING AND
URBAN AFFAIRS be pleased to state:

{a) what are the discretionary powers of the Secretary, Ministry of Housing &
Urban Affairs;

{b) the details of cases wherein Secretaries of the Ministry have used their

discretionary powers during the last ten years;

{cy whether the Secretary of the Ministry can allot shop(s) in Government

residential colonies without inviting tender and if so. details thereof; and

{d) the details of shops allotted without tender by Secretaries of the Ministry
during the last ten vears in Delhi?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI) : {(a) and (b) The discretionary powers of
Secretary, Ministry of Housing & Urban Affairs are provided in various rules/guidelines

1ssued from time to time wherein powers to relax any provision is given.

{c) and (d) Secretary of the Ministry of Housing and Urban Affairs approves
allotment of shops to Government agencies/establishments for providing essential
utility services for meeting the day to day requirement of residents of Government
colonies. Secretary accordingly approved allotment of nine shops in the newly built
New Moti Bagh to Cooperatives, Government Banks and Kendriya Bhandar in March,
2012.

Ranchi as Smart City

3576. SHRI DHIRAT PRASAD SAHU : Will the Minister of HOUSING AND
URBAN AFFAIRS be pleased to state:

{a) the budgetary allocation made for the development of Ranchi as a Smart
City;

(by the amount utilized out of ii for the development of Ranchi as a Smart City;

and

{c) the details of the other schemes proposed for the development of Ranchi
city in Jharkhand?
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THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI) : (a) and (b) As per Smart Cities Mission
(SCM) Guidelines, Central Government has allocated ¥ 48,000 crores over 5 years for
100 Smart Cities i.e. an average of ¥ 500 crore per city over the Mission period. An equal
amount, on a matching basis has to he provided by the State Government/Urban Local
Body (ULB). Balance funds required for the implemen;ation of their Smart City Proposals
(SCPs) are funded by respective SPVs through convergence from different Schemes/
Missions of the Central/State Governments, loans, land value capture. Public-Private
Partnerships (PPPs) and local bodies' own resources. So far, the Ranchi Smart City has
been released ¥ 294 crore by the Centra! Government out of which the Ranchi Smart

City has reported utilization of T 196 crore.

(¢c)  Ranchi is one of the Mission Cities of Jharkhand under Atal Mission for
Rejuvenation and Urban Transformation {AMRUT). fn Ranchi, State of Tharkhand has
taken up 3 projects of water supply worth ¥ 266.15 crore for which contracts have been

awarded.

In addition, 5 projects for development of Parks worth ¥ 5.36 crore have already
been completed in Ranchi under AMRUT.

Government of India have also launched Swachh Bharat Mission-Urban (SBM-
U) in all the urban areas of States/UT's including Ranchi with an objective to make
country Open Defecation Free (ODF) and 100% scientific disposal of Municipal Solid
Waste (MSW). So far, T 209 44 crores have been released to the State of Tharkhand out
of its Mission Allocation of T 258.71 crores.

Under Pradhan Mantri Awas Yojana-Urban (PMAY-U), 23 projects of ¥ 3897 crore
have been approved. Out of Central Assistance of ¥ 583 crore sanctioned for Ranchi,
an amount of ¥ 275 crore have been released. Out of 41,107 houses sanctioned under
the Scheme, 19,313 houses have been grounded for construction and the construction

of 10,808 houses have been completed.
Houses built and handed over under PMAY (U)

3577. SHRI G VL. NARASIMHARAO : Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(a) the number of houses built so far under Pradhan Mantri Awas Yojana
(Urban) [PMAY (U)] so far, State-wise;



